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o OeAé-58/2005 L e

, : 4 04.@5.2005" Present : ﬂonfble Mr. - Justice G.
- O , Sivarajan. Vice-Chairman.

L _ e Hon ble. Mr._K,.V.Prahladan.
L : S _ Administrative Mémver,

This case* is poseed fc»r compliance

£ "'*;"reﬁont. Counsel for, the appl icant is '
- absent, Ms. B. Devi, learnec 5counsel I
| .appeating on behalf of: Railway counsel
'_placed before us the order dated 2,5.2005
. issued by Assistant Personmsl‘ Officer/LC
..foruGeneral Manager (P)WLG«. It is seen

that the direction issued by this xtkanx
n ':Tribfiinal has been complied and-it is:
— ' £ < (]‘46/L oA \ _ raddressed to the applicant himself.
?G‘Q"; Rk uttarong o ( ,\ - Since the order has been complied w;.th

( ‘/ :
the O.A. is closed. -
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N.F. Railway

Office of the
General Manager (P)
Maligaon. Guwahati-11

No.EM7OMOMSIES905 - Date:02-05-2006

To,
Shri. Sanijit Kumar Bordolox _
Roll No:21708081. : . -

S/o Late Prabin Chandra Bordolm

Resident of Kholagaon, -

District Morigaon; Assam.

- Sub:- Representation against the non-inclusion of the name of the
applicant in the list of empanelled ST candidates for the Group-D
" ‘post of Trackman Khalasi under the Lumding Division, N.F.
, RanIWay pursuant to the employment notice No. NFR- 2/2001

Ref- 1. Order dt.1-3-2005 passed by the Central/ Administrative -

*

" Tribunal, Guwahati Bench in Original Application No.58/2005. _

2. VYour representatlon dt.04-03-05.

Hon'ble Central Administrative TrlbunaI/GHY has directed the ‘respondent to

give reply i.e. lawful, fair and just within two months from the time of recelpt of the
representation. - :

Your representatlon has been carefully examined by the Chief Personnel officer, -

N.F. Railway, Maligaon and passed orders as under -

“You had. appeared 1n the preliminary written examination held on 12-9-04 and
final written examination on 30-11-04. You had qualified for appearing in the Physical
Efficiency Test Physical Efﬁolenry was held on 19-01-05.

Candidates' in the .ratio of 1:1:2 were called for appearing in the Physmal )

Efficiency Test. The number of vacancies of’ Lumdmg Division for ST posts was 110

~ and total number of candidates called for Physical Efficiency Test was 132.. Therefore,

20% more candidates were ¢alled for than. the required number of candidates: The
result of Physical Efficiency Test was published by. DRM(P)/ Lumding immediately after

- completion of Physical Efficiency Test. You had qualified in the Physical Efficiency Test

also. More than required number of candidates were qualified in the Physmal Efﬁcnency
Test. 110 Nos. of candidates were empanelled ‘against the vacancies. The panel is
prepared based oh merit of the final written examination, as Physical Efficiency Test is
of quallfymg nature only

In view of above itis to mentlon here that the empanelment of 110 candidates
were done on merit, your hame did not appear in the panel, since as per merit your
name figured below 110 empanelied candidates."

This dispose% .y-our representation dt. 04-03-05. ? :

( B. Sarma N\’
o © . . Asstt Personnel Ofﬁcer/LC
R - for General Managef(P)/ MLG
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In thé Central Administrative Tribunal ::

Guwahati Bench :: Guwahati.

[An application under Section 19 of the Administrative Tribunals Act,

1985]

O0.A.No. 5€  of 2005.

Shri Sanjit Kumar Bardoloi & Anr., - Agglicants)
-Versus- |
Union of India and Ors. - Respondents,
I NDEX
Si.No. Annexures P a'r ticulars Page No.
L Application _ 1- 12
2. Verification 13
3. Employment Notice LR
4. Result sheet of final 15-1b
written test
- 5. Cand C-1 Call letters for physical It -0
efficiency test.
. D Memo dated 1-2-05 with 1 - 24
empanelled list .
7. E Representatiion dated 25~ A b

15-02-3005
Filed by
| /n/w/ W B4
fl"" [U. Bhuyan] 28.3.05

Advocate
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GAUHATI BENCH ::: GUWAHATI
[An application under Section 19 of the Administrative Tribunals Act, 1985]
0.A.No. 5% of 2005
I. Particulars of the applicants :-
1. Shri Sanjit Kumar Bardoloi,
Son of Late Prabin Chandra Bardoloi,
Resident of Kholagaon,
P.S. - Jagiroad,
District - Marigaon, Assam (782 140).
2. Shri Baneswar Rabha,
Son of Shri Joydev Rabha,
Resident of Dhuliagaon, Bokalipara,
~ P.S. - Chha{aon) - |

District - Kamrup, Assam (781 124).

II. Particulars of the Respondents :-

1. Union of India,

Through the Secretary to the Government of India,



Ministry of Railways,

L Kewmor Ubordetsr

o

Rail Bhawan,

New Delhi - 110 001.

oSk oSh

2. North East Frontier Railways,
Maligaon,
Guwahati - 781 011,

Through the General Manager.

3. Chief Personnel Officer,
| North East Frontier Railway,

Maligaon, Guwahati - 781 O11.

4. Divisional Railway Manager (Personnel),
North East Frontier Railways,

Lumding,

District - Nagaon, Assam (782 447).

III. Particulars of the order against which the application is made -

The application is presented against the non-inclusion of the names
of the applicants in the list of empanelled Scheduled Tribe (ST) can-
didates for recruitment to group - D posts of trackman /khalasi (SC/
ST Shortfall)published vide the memo No. E/227 /RECTT/Misc./LM

dated 1-2-2005 issued by the office of the Respondent No. 4.

IV. Jurisdiction of the Tribunal :-



V. Limitation :-

VI.

o

The applicants declare that the subject matter of the present applica-

tion is within the jurisdiction of this Hon’ble Tribunal.

The applicants further declare that the present application is within
the limitation prescribed under Section 21 of the Administrative Tri-

bunals Act, 1985.

Facts of the Case :-

1. The applicants are citizens of India and are as such entitled to
all the rights and privileges guaranteed to the citizens of India and the

laws framed thereunder.

2. The applicants are members of the Scheduled Tribe (S.T.). They

are as such entitled to all the protections and safeguards extended to

the members of such community.

3. The Respondent No.2 launched a special recruitment drive for
Scheduled Caste (S.C.} and Scheduled Tribe {S.T.) candidates. In this
connection, employment notice No.NFR-2/2001 was issued inviting

application from eligible S.C. and S.T. cndidates for filling up of 595

95/-;".
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posts of trackman and khalasi in NF Railway. The last date for sub-

mission of applications was fixed on 23-11-2001.

A copy of the relevant portion of the said employment notice is

enclosed herewith and marked as Annexure - A. .

4, It was stated in the said employment notice that the recruit-
ment is for the then four Divisions of N.F. Railway. It was clarified that
candidates could send applications to only one of Divisions as per his

or her hisor her choice. In the Lumding Division, the total number of

San /(L/ {Lma/l Voo wdlo Lo,

oS

vacancies in the post of trackman at that point of time was 144 (SC-58

and ST-86). It was further clarified that the number of vacancies given

were provisional and may increase or decrease as per requirement of

the Railway.

5. The Scheme for recruitment was detailed in the said notice. It

was stated that the recruitment process would be in three stages

(i  objective type written examination (Preliminary test);
(iiy  objective type written examination;; (final test};
(iiij physical efficiency test.

-

It was clarified that the successful candidates who comes

290
through the two stage written test would be subjected to physical Atest



\
to assess the candidates fitness for the posts.
6. The post of trackman is basically meant for the maintenance of

railway track. The nature of job is arduous and requlres a high level of
physical fitness for efﬁc1ent discharge of duties. The minimum aca-
demic qualification prescribed for the post of trackman was class VIII

pass from recognised educational institution.

Prowds (s

N
d
X
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7. Both the applicants being eligible, applied for the post of track-

man under Lumding Division pursuant to the aforesaid notice within

the stipulated time.

8.  The preliminary written test was scheduled on 12-9-2004 for

which call letters were issued to both the applicants. The applicants

accordingly appeared in the preliminary written test held on 12-9-
2004. The applicant No.1 appeared at Lumding whereas the applicant

No.2 appeared at Haibargaon, Nagaon.

9. Both the applicants qualified in the preliminary written test and,
thereafter, call letters were issued to them for appearing in the final
written test, which was scheduled on 21-11-2004. Both the appli-

cants appeared in the final written test on 21-1 1-2004 and their cen-

tre was at Noonmati at Guwahati.

10. Both the applicants successfully cleared the final written test.



daily newspaper “Assamiya Pratidin”.

They were declarea pass under the ST category for Lumding Division

in the results published on 15-12-2004 in the Assamese language

A copy of the relevant portion of the said result sheet is

Shi Gangt Kumos Coondsls

enlosed herewith and marked as Annexure - B.

11. Thereafter, call letters dated 16-12-2004 were issued to both
the applicants for the physical efficiency test scheduled on 19-1-2005

at Lumding.

Copies of the two call letters are enclosed herewith and marked

as Annexures - C and C-1 respectively.

12. A set of instructifons for the physical efﬁc-iency test was an-
nexed to the said call letters. Male candidates were required to lift and
carry 35 Kg. of weight for a distance of 100 metre in 2 (two) minutes in
one chance without putting the weight down and further should be

able to run for a distance of 1500 metre in 7 minutes in one chance.

13. The applicants participated in the physical efficiency test and
came out successful. They fulfilled both the norms/requirements well

within the time prescribed. As was stated in the instruction dated 16-

1-2004, the results of the physical efficiency test were displayed on



o

19-1-2005 at the venue itself. However, names of only those candi-
dates who could not clear the physical efficiency test were displayed
in other words, the rest of the candidates had cleared the physical
efficiency test. The applicants cleared the physical efficiency test as
their names-were not included in the list of unsuccessful candidates
displayed. It may be mentioned that about S ST candidates and about

7 SC candidates had failed to clear the physical efficiency test.

'14.  As the result sheet was pasted at the venue, it soon got torn in
the ensuing melee and confusion when the result sheet was pasted.
Consequently, the same could not be annexed to the present applica-

tion.

15. As the applicants had cleared both the written test as well as
the physical efficiency test, they were eagerly awaiting the declaration
of result as they had a reasonable and bona fide expectation that-they
would be selected for recruitment to the post of trackman under ST

category under Lumding Division.

16. To their utter shock and surprise, the applicants found
that their names were not inc'luded in the list of empanelled ST candi-
dates when the same was declared by the office of the Re;spondent
No.4 vide the Memo No.E/227 /RECTT/Misc./LM dated 1-2-2005.

Along with the empanelled ST list, candidature of 16 candidates were

é"%y’({ /{'WZ@/? %@fw@(of .

Shee
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also declared as provisional. It is stated that the candidates whose

names are declared as provisional should produce the requisite cer-
tificates before appointment.

A copy of the said Memo dated 1-2-2005 along with the
empanelled list are enclosed herewith and collectively marked as

Annexure - D.

17. The applicants have been completely taken aback by the non-
inclusion of their names in the empanelled list of ST candidates. As

has been stated above, they had performed satisfactorily in both the

written tests and came out successful. They also successfully cleared

the physical efficiency test. Under such circumstances, there would
not have been any reason for their non-inclusion in the empanelled

list.

18. Being highly aggrieved, the applicants submitted a represen-
tation dated /§-2-2005 before the Hon’ble Railway Minister, Govern-
ment of India praying for providing them justice. Copies of the said
representation were forwarded to the various authorities, including
the Respondent Nos.2, 3 and 4. However, no corrective steps have
been taken so far.

A copy of the said representation datéd/f -2—2005 is enclosed

herewith and marked as Annexure - E.
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19. The applicants state that no appointments have been made so
far pursuant to the aforesaid selection. However, the medical test of
the empanelled candidates are expected shortly and once the medical
test is over, the appointments would be immediately made rendering

the claim of the applicants redundant.

20. The applicants are similarly placed. The cause of action and

the nature of relief sought for by the applicants are similar. They have

a common interest in the subject matter of the present proceeding.

The applicants, as such, crave leave of this Hon’ble Tribunal to allow

them to file a joint application under Rule 24(5) (a) of the Central

Administrative Tribunal (Procedure) Rules, 1987.
21. The applicants are aggrieved by their non-inclusion in the list
of empanelled ST candidates under Lumding Division, hence the

present application.

GROUNDS :-

1] For that the impugned action of the Respondents is wholly un-
tenable and the same is as such liable to be appropriately interefered
with by this Hon’ble Tribunal.

2. For that the applicants had performed satisfactorily in both the
written tests, and came out successful. The also successfully cleared

the physical efficiency test. Therefore, there would not have been any

oSki QS"m]} 7 Ruwmar B oredolss.
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reason for their non-inclusion in the empanelled list.

3. For that there is absolute lack of transparency in the selection

_ process. Nothing has been stated or declared as to what criteria were

adopted /followed in empanelling the candidates who had cleared both
the written tests as well as the physical efficiency test. The applicants

have also not been informed anything in this regard.

4. For that the applicants had performed satisfactorily in the two
) i
written tests and as per their assessment, they should have been in-

cluded in the empanelled ST list.

5.  For that there has not been a fair assessment of the merit of the
applicants. As a result, their names have not been included in the

empanelled ST list.

6. For that the authority has failed to make a fair and proper as-
sessment of the merit of the applicants and the same has caused in-

justice to the applicants.

7. For that the Respondents acted arbitrarily and capriciously in
not including the names of the applicants in the empanelled ST list,
thereby depriving them from getting appointment to the post of track-

man under ST category under Lumding Division.

anlaQS’M/;’ Komar. Boredbtsy.
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8. For that the applicants have been subjected to an unfair treat- §
ment and the same has caused prejudice to them. &(
A

9. For that in any view of the matter; the impugned action is bad in b%

law as well as on facts and the same is as such liable to be appropri-

o

ately interferred with by this Hon’ble Tribunal..

VIIL. Details of the remedies exhausted :-

The applicants’ representation dated /5 -2-2005 has not been
disposed and the same is still pending. There is no other remedy avail-

able and a proceeding before this Hon’ble Tribunal is the only remedy.

IX. Matter not previously filed or pending with any other Court :-

The applicants have not filed any other case/application before

any other Court/Tribunal regarding the present subject matter.

X. Relief sought :-

Under the facts and circumstances, the applicants pray for the

following reliefs :-

(i) to direct and command the Respondents to include the

names of the applicants in the list for empanelled ST
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candidates for the Group- D posts of Trackman/Khalasi under

the Lumding Division, North East Frontier Railways;

(ii) to direct and command the Respondents thereafter to consider

s Samgit Karmn

the case of the applicants for appointment to the Group - D post
of Trackman under the Lumding Division, North East Frontier

Railways;

(iif) to pass such further order or orders as this Hon’ble Tribunal

may deem fit and ‘proper;
(iv) cost of the proceeding.

XI. Interim Order praver for :-

Pending disposal of the present application, the applicants pray
for a direction to the Respondents restraining them from making'’
any appointment to the Group - D post of Trackman under S.T.

category under the Lumding Division, North East Frontier Railway.

| XII. Particulars of the Postal Order :-

L T

Postal Order No. . - 20 G 116248

Date : Guwahati GPO



A

Issuing Officer ' :  Guwahati GPO

Payable at v : Guwahati GPO

XIII. List of enclosures :-

An index showing the particulars of documents enclosed.

Verification

I, Shri Sanjit Kumar Bardoloi, Son of Late Prabin Chandra

Bardoloi, aged about 26 years, by profession - educated unemployed, resi-

dent of Village - Kholagaon, P.S. - J agiroad in the district of Marigaon (Assam),
do hereby say that I am the applicant No.1 in the accompanying application.I
am acquainted with the facts and circumstances of the case. I have been
authorised to verify the statements made in this application for and on be-
half of the applicant No.2 as well. I hereby verify that the statements made in
Paragraphs I to XIII are true to my knowledge and that I have not sup-

pressed any material fact.

S ogczm/ﬁ’ /fu/mm oo lor.
Applicant

Guwahati, the 25th day of February, 2005.




NORTHEAST FRONTIER RAILWAY
MALIGAON, GUWAHATI (ASSAM)

! 8pecial Recrultmont Drlve for fichedutod Caste
& Schedulod Tribo Candidatoes

Employment Notice No. NFR-2/2001 Catagory No, 0%
Cloaing Dc\o:
Appiications se inviled from the efighis SC and ST cancdates #x Aing up of 535 posts of Trackman
oand Xhalasiin N.F Raitway.
THIS RECRUITMENT I3 FOR 4 (FOUR) DIVISIONS OF N.F RAILVA. 11| E. TINSUKIA LUMDING,
AUPURDUAR AND KATIHAR, .
Pleses raad the snlire notiNlaslion carsfully hatore tilAag up tha mppTcall s lorm,
WRITTEN TEST SHALL OC CONDUCTED ON SAME DAYS QR ALL FOUR DIVISIONS
MCNTIONED DELOW. HENCE CANDIDATES MUST SENO APPLIGATYIN TO ONE OF THE
FOLLOWING DIVISIONS ONLY AS PER THEIR CHOICE. i
In case a candidate applias Lo more than one division, hishar canddatute Is Fabie 0 be cancatied,

Special drive for filling up of SC/ST backiog vacancles (Total nursher :696)

Divislon | Catogory of | Yotal Breakup of | Addrene ler nerid ng application
Post number of | Vacancles
vacancian SC ST
Kathas Trackman 132 (1Y ¢5 Oitstonal Rad way M anager (Pes sorviel)
Khatasl 2 1 1 N.F. Raitway, Kasha, Bhaer,
Pin 854105
Lumding | Tackman 144 oo 80 OMsionsd Rotway $arwger (Personnef),
Khalasi a3 1 24 | N.F Rabway, Lumcing, Assam
Pin-782447.
Nipurduad  Trackman 130 a 93 | DMalonnl Ridway Managar (Personnof),
Khalast 12 L] (] HF. Paway, Alpurduar, West Bangal,
) ) Pin-730123 y
Tinsuida | Trackman 140 57 83 | Divisional Ralwey Moragar (Personnal)
N.F Raiviay, Tingiskia, Assam,
Pin-780128
Totat 89s 21} 368

Abbraviation : EC-Scheduted Caste, 8T-Schecdubed Tribe,

ljoia The numbar of vacancies ghven me provisional and |
taquirement of v Railway, This Raltway wil not be fe sponsitie o
duo 16 reduction of vacancles,

The Adminlatation reserves the right 1o hold sepasats, addstonal/auppismmilay of re-examinaBon
for o1l or some of the candidates.

ticat pled at NF Raflway Headquerters Olfic-e,

W MCIe11e Of Gecrease s per
w1, K13 T iiled 6d by e cancdale

PP wilt be

2. Scheme for Racruitment
Tha rectultment process shall be In three stages:

(i) Objective type written examination (Preiminary Test)

(U) Objectve type writtan exam (Final Test) .

(&) Physical sfficlency tast.

* Successiul candidate s who hinie come through tha two $lage writtan kistwill be subjected Yo physical
offictancy test to assa9s carnddates, iness br he post ‘
(However, he procedure I Nalte to change without any Arther notice)

The medium for these examinalions shall be Hind andior Engilsh,

THE \WRITTEN EXAMINATIONS AND PHYSICAL EFFICIENCY TEST SHALL BE HELD AT
OIFFERENT PLACES WITHIN THE JURISDICTION OF N £ RAILWAY ONLY.

3. Job Requirements : The past of Trackman i basically maant for the maintenance of Ralway
Track. The job entalls titing of heavy rals and working with speds, sicide, bostet stedl, bar-Crow,
take ballaal and othet P. Way lools lor the upkeep of Track, Bririgea anid othir Feck ke,

Tha potting of the Trackman will ba in Bre Temote sreas of Diviskns. The natues of job 1s arduous
nd teqbires & high levol of physical finass for efficlent dacharge of du¥es. .
Similas toquisements of physical fitness and job condtions sre slao spplicatie hn case of Khalasie.
4. Pay Scales  Ry.2010-60-3150-0%- 3540/ phus ususl BOWRNCHs as Pt the provaing (ates [

Trackman,
R$. 2550-55-2660-60-3200/- plus usual alcwances 83 por the provaling rates of
Khalas!.

5. Minl Academic Qualincation :

Ciass Vil pass from recognized oducationsl instituton.
(Sutiniasion of bogus Schoot CerUlicate will laquoRly the canrsdala)
6. Age'ns on 01,09.2004
SC/ST 118 10 30 yoars,
For Serving Aaltway Emplioyee:
(Vho hawe pulin 3 years contnuous aervice Inchuding Caaus! Labow and Subsiiutes)
Uppar age fieit ly + SC/ST-48 yoars,
Their agplication shouid be sent through tha cadra conoliing msthorfty,
7. Physical Standard:
The candidale must possess sound bodlly heath and physical £1033 B do hard work af indicated
in *Job-requiroment’, anywhere and at any Ume throughout the ysar, The physical efficiency test
may inter afia inchude lifing welght 0of 40 kg. and abilty 1o run with ha waight lor & distance of 100
mbs within prescribed quatilying N
. Modical Standard :
Candidatos selected |n otdor of metll and as per existing reservason rues, wil be put Brough
Galalled modical examination to assass thak ktness,
9. Eye Sight 1 8-1 (with or without gfassen) for Trackman ang Khatast
10. Place of posting : They cen be posted within the jurisdic fon of e cAsions of NF Redway.
Howover, thay are liabla 10 serve anywhete on N F Rajtway.
11. Payment of examjnalion tea/postal expsanses :
Examination Fees :
For SC/ST conddalos - Rs. 10.00 {only pastal chargns)
12. Mode of Payment: Ctossad Indian Poaty Otdae(s) drown In tr.oer ol FAACAOM £ Raltivay,
Thepoetal ordera ehould be paynhie sl Guwahatl, CorvSelntas v iitvwile thelr et arrieay
0N e place provised In the Postyl Orrdar(s) The dato of (ar 1 61§~ etal ©x e {2} irniet rva e aieg
' he date of lasue of tis Employment Hotlce Fouslal Oitdurs w1tvrsl the seal from the iseving
post office wit not be nccoptad and Lhelr @ will bo cajeciac, Psyment in any other form
wil nol be d and he appl wil be Py tojccted
13. How to apply ¢ -
1.The candiiate ahcutd agply - the Divistonsl Railway 1anaget (Fersor.ned) of e Dtvisicn accordng
to theit chalok as rlar sppiication formal given at Anexwe- A* on 072d Quekty plain paner of A-4
e,
2. AT antlas in tha application fonn should be dAy Bl i bust Iack ball point pas 14 cate ey
onky Is not applicatia for a candidate, *Mot« plealia’ (NAY abes 4| be writion again st that coturm
3. Full posial odex 033 of the candidate with pin code for corvmunieaf nv e name of he newey!
Ralway SWtion and Permanent adross must be given,
4. Candidates must sign In full (and not Inital) in dfterent plnze s on S 0¢3ACa%IN lorm ag Indcatod
horsin and not meroty write thelr namaes in tock capiLal ot'ors In sratore column,
Tha'style and ianguage (English or Hina) of signature on te upper > xtion of Admit Card, Answor

Serafisd s bs tree Sopy.
/(uf hn 227

dldaty

N
(Anmmek A

Sheet, Photographs and In Gitterent placas of he applcation orm mustde the same. THIS SHOULD
BENOTEDVERY CAREFULLY,

Any variation may disquality the candidate. Apphe atons shoukd be
2801 by orchnary post ONLY, )
$. The last date and time of receipt of spplleation Ie 2 2,11.2001 (.00 p.m) and it wil not I
:Woﬂ O My ALEOUN. Appiicalions {eceived ofial the tluaing nate and tme wi be CUmmarg,
rejactod
€@ Applcation shotds ba flart In by the ¢ andtnte in M 61 har awn handwiitng ont,
7.1t more than ono aopiicabon is raceivad In dne ofralop Al tha azeicatons witl he 1e'ast
8. Canida'as who are working In any werament dasastront ot pbhie s o ine undartabing thouve
send thak appic ation through thoir department and they shou'd ateo aubmit ‘na objecdan cortfica!
olongwith ta appiicatan,
9. Envelop conlnining the applicaion and fts oncasuce thaetd No adrocred Ia o,
Faliway Maneger (Personne)
oandidates supsresribing the
NELINO0Y (Bpasiat flactuiim
10, f.ncloaines ;
The lolowng snv.losures ki ia PIORALY sluvembaltnk e
A) Copias of coruhnates 1Q0NE® 10 ACATN L Al finagen
be attenled vy any ¢! the Slleowing authatiung ans
O 1he back o.f the mask theolcerticates 1h 4! 3D 1e MhA s npuad o o, ANy
(1) Memders of Parkamenrt or Mer~Yerq ot Legietatve Asvenmrs,
(2) Gazottat Gtw.ots of Contra' o: Stata Gavernmang
{3) Tahasidars o NayahDy. Tahasiidars sulioneod lo avarg so b
(43 Princinnde or $aad 123 <te1e nf afl (LA LIAR A N LT P U PP TR
N)Thtaa rareat naae parteisa Dhnlageagtie o fibe apyie v vyt ¢ Cephn e o ke
RO aphe, 6o of whlch shuunt i ARtind e e tpane gonvein
othar two slapiad/stichod f1miy with aff erclzsires,
C) SC a3 ST eandidatos st sflach eaete carlificalan in
crmoutend suBwxrity (Formant of cartficats frn 305151 |y e at
14, Nates ;
{A) Nocessary carbfcatestostimonials/documents must be in
xact Yanslaton of the same Yypedin EngisVHing and attetlos
ot 13 10 (A) above shoudd be procuces.
(B) A cantidales who subrmity any borged cartificete for securing oligiifity shoak Lo katde not onty b
10ecton of his cancidature b I pas icuta tocrutment tad he will be debarred hom appeaning v
any examination conducted by any zonal taiwveysRaltuwy Ascruiment Boards and wil airo be
Babie lor legal acton,

(C) Candidatos’ final appointment will be made based on vori
(0) The decision of te Divisional Ratway Manager (Per

© aligility of cancidates, afotment of EYAMINALON Contes and any other mater 1aiated o s
resryitment shal be fnal and bind

on the candidates ard no o
ey ool oy ng nquity of correspondence wil be
(€) N.K Awtway shad ntimata only 10 thoss found #liptie 10 sppans tn the wren lest and 01Dy sauernt
$1ages of setechon. It does not undertake Wy 18300N DIty for 28NN 10ply 10 the earvidatas not
selectad or not cafed lor wiltten/hrs ekl officiency tasl ete .
(F) N.F. Ranway is not responsible for any posial Calay and wiorg delivry etc,
(G) The number of vacancies shown in this employmont notice 18 provisional and ey Increnss o
Gocreese ncoordng Vo axigencies.
{H} Candidates rying Lo use untslr means ot canvassin
Drelr candidature will be saneelied without any nolica,
() impetsonation or misbehaviour in the exarnination hatt wit (ender the candidate dsquasfied

(J) Ralwey Administiation resetves the fight 1 hold any re- sxamnation or advonsl o aTanALons/
physical siclency tasiAnterview,

(K) For any legal acBon arlsing out of this amployment nolice e furisdcton shafl be CAT/Quwariay

(L) Do net buy the form fram an
forma,

(W) F altway sdminlxtration fs not responsible for any Inadvertent estor In the sdvertis ement
and lll not be held for any postal detey or wrong dellvery.

Oy Chief Personal Officer (Gaz) & Conbofter of Focrutmen!
Annesyre-A

Le]

¢ Divietonal
o1 thp concarnad division accordlng o tha chofee af the
wouAe Chnpicatian 1n facnnnna tn Finplayrra

i Hatiee Mm,
oa{ Drlva tar SEIATY n et el gty A0

LTI Y

gk R R L ]
ant Aty

58 ALE A ghant gt

6nLinaptate s s ay AL Lahes Dartereyey trete

QAN Proece
b e e

LAY
Py 10 apge A twry ynd 0 a

peastribad formal tsaung by tha
Arrarure ity

Eng':sh or Hind It it ts not 92, the
by any of the sutherites menSones

fication of the Caste Certficals ot
s0nnel) of the dvisions in o matiary retadng

340 any form will be dlsqualified and

Y POISON ot AQ4NGY 16 nohody hae bean authnriged ta qell

APPLICATION FORMAY
(Vo be Mlied by the candidate In hisher own handwriing)
* Community " Divislon dor which spplied

(8CAT) ,

* SC-Scheduled Casts; S T-Scheduied Tribe

* Stats cholce for one Division onfy out of 4 Divisions e, Alpurduar, Kathay, Lunding & Tswa
{indicate your District and State according 16 present addrena)

DISTRICT

. STATE

Cpace burecont
poaepxt gite
Photog aph signed
on the hont of
photoy aph by the
Carviciate

1.1d0 heroby apply for recrullment to Group ‘D' PORLIN «.cev o rennne DIVinlon of NF Rallwey

In tesponse to Employment Notice No. NFR.2/2001 CATZGORY NO.01.
2 Narme of the canddals - T

:

3. Father's Name (GheiLats):

: T

£ (1} Batg AT fliers fe £t tagian Pogy -

B 2oe aen 1927 EXy

{0}t ynu clrtr aGe crlnsater 1 nata e e o Baeer !
{Dorumontiary prenf 1 be alashe )
S.FUR Poalal 24F 80e by commnpiniraten 7o o, i tavas et
1arme
£on

el s e ’

)
ey
[ERTR AT A

Caag

LR LU ITE L L RESPL e . e Qetn
! ]

Conlrcind nn 0apa_y
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£, /6NN, an 3T 4z /CAT. No. & PO%T '
st ] SR RAME AR ADDIESS OF 1111 QAR TTOCFman This is Coll Letter for Physico! Elficiency ‘l -
: - . ' Test and Vetiticotion of Onginol Certificotes. -
SANJIT KUMAR BCRDOLOI ' Torms and Conditions are given in Annexuta, L
CiO: DHARMESWARI BORDOLO! . ;
KHOLA GAON, KHOLA GAON, MORIGAON i b
MORIGAON, ASSAM, PIN - 782411 Ac\m‘_v‘a}“ i .
{332 TR TITAT ) Signatuea of the Invigilitor ; . — ‘
Qilanst SUERSERERTFAITAMA <153 {20 W31 109, 13 R 307 Ta | R f afismadf w ﬂ;""’“’ CANDIDATE'S SIGNATURE f
Your e geepaend 0 appenr W‘mwm\ b the place, dinte and tsnn specied belovs * | ( aqd"n.m: & ) (In the Presence of lnvigil: \lm)m i
T 1, /7 HOLL 1O, viisu fla, [t d ot 1wt st & 1u.au{;‘l—ln-wnmg uﬂ;{u '4_‘;:' ‘gl Y :fn e . u Fttvoe sottd Achlteeto 1 s L pontts Comliis o
1;{ ) i
i
21708081 19-01-2005 At 9:00 AM OFFICE ORITHE DIVISIONAL PERSONNEL OFFICER - ° P
witan "z wr wawfad ferr T 2 Yo be collentod al tha Examination Centie REVIVIVHE A : A e
_Tm oo 16022004 e e — _Seberiomel Ofcwfloet, 7
91 T i w6 WA wigt frmd 2 T/ Please tear off aloay this ne and retain for your reeéid N F RAILWAY, MALIGAON. GUWAHATI
(AT R A TE 9AL) Name & Addiess of the Candidate @, vd AT Cat No. 8 EN. No. | @t ./ Roll No. | wilemt farfa / Date of Examnation
. . ' :
2 Y i < Oy - '
Nume: SANJIT FUMNE* UOBDOLO' : Group'D’' & NFR-2/2001 21708081 _19:01-2005 W
/0 DHARME SWARI BORDOLOI ' T aiten @2 1 Examination Comtee e
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__/ ANNEXURE
" INSTRUCTIONS FOR PHYSICAL EFFICIENCY TEST AND VERIFIGATION OF CERTIFICATES

; |
: » Physical Efficiency Test is scheduled to be held on 19.0
Personnel Officer of Division for whi
call letter. : Ve
» Verification of certificates is scheduled to be d’o
of the Divisional Personnel Officer. Yo
Community and” Educational Certificates etc.
verification. If you fail to bring Original Certificates
your candidature is liable for cancellation.

|
;
~ The norms for Physical Efficiency Test are given below: -

3

® W

Male candidates

A
§
e
b
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1. Should be able to lift and carry e
35 Kg. of weight for a distance '
of 100 meter in 2 minutes in
one chance without putling the
weight down and

-
————

2. Should be able to run for a .2,
distance of 1500 meter in 7
minutes in one chanes. St
\ [
&‘;‘--';

> No marks are awarded for the Physical Effi
the test for final selection. 1SN

* .
1:}'1" .

1.

ciency Test. However candidate should

1.2005.You should report to Divisional
ch you have applied in date and time mentioned in the
t LIS

ne 16i67.01 2005 to 21.01.2005 in the office
u should produce Original Certificate
to.the Divisional Perso
for verification within the prescribed period, -

Female Candidates

Should be able to lift and carry
20 Kg. of weight for a distance
of 100 meter in 2 minutes in
one chance without pulting the
weight down and

Should be able to run for a
distance of 400 meter in 4
Munuies in one chance

4

» Request for chanéing the venue & date of test will noti:be; entertained.
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» The results of the Physical Efficiency Test will be disp

}! t;
ek
VN,
|
Date: 16-12-2004

T .

ey
reert,

Ry
I

‘s TR S e e e e
. Ve i ..

l,ayied on the s:ame day of test.
4 s

W

T Sr. Personnel Officer/Rectt.
. NF'Qainay, Maligaon, Guwahati

? '

of Date of Birth,
nnel Officer for

qualify in

R

B R sttt st TN L Tl A

e -




) - - j9 - - . ",3;4-:le S
> Aunexune - ¢ 4

St T el T AoMT p ~ " N,
- Utr %! trevat |] Rl PP RAILWAY, MALIGAON, Guwanan
$. T ENNo, No. & POST,

o

&M 3T bz, caT
A CUT G KT (kS areres ANO AVURESS OF THi cRY BT (roommyn -
. R . v v
BANESWAR RABHA - o -’
C/0: JAYDEY RABHA

L, .
o topfone s

TN St it
; , ;m.un v
This is CeJlLenerforPhyaical Efficency + 4y -

tion of Original Certificalny, .y
‘T_erms and Conditions are givenin Annexurg,
. [ . tuoreniady
37 NH, DULIZGAON, BOKAUPABA (CHHYGAON) ' ',, o :-"
KAMRUP, ASSAM, PIN . 781 124" ’ Teeme T :
( 3epiiarg my ¥EHT ) Si

f riforr xf YA Y womar
You aro 1oquired to appoar atthe placws gan AvItme ety betoom | ( 3”(’?”’5

- “a e oty
fm et ———— L - e ‘ ",
anature of the Invigtator :
w A3 Fan 3 v v Py yr— lw‘r _ -

P
F XYY (Inthe Prasencs of Invigilator) I
T e—— e ——— B
FW i, oy NO. | qitay fafy, frod my gy 01" 4 Trn ot Dacnar et T30 e gy 3y om Hama andg AdIrass of the Eram Centre
— T Mg e R
: Cee LR RIS ' -, .o, \ . . \ ' .
I { [T ~ . | L 7S Y1) 1N
21708489, (- 19-01:2005 At 9 00 A4 v..;m.:_.ﬁ.'“ﬁ_i_pmce , “
e W R fengy oy T4 be collectod atthe Extmirdtion Cangen LUMDING | . ARy 3l ?
r n_Lﬁw"/'omq {"‘g‘:m.,u.éwa"’: . ) e i S - Cor/Ractt iy Pghe S
-— _h-‘-ﬁ(__.-..--.-———-...--—-_—.-.—4.--“__..__.—_—.**._-__.4(” —~——-.—-.———-.—--—.~-
Y2 TS 703 0 ¥ v et frogrg BT / Please 1naron AT NS Fne and retan for yog recoed N P RAILWAY. MALIGAGN, GUWAHAY] 31} -2
(51t w1 o oy oy ) Namn & Address of the Cand-dats | =¥ o AR Cy g 4 g Yo | &9 ./ RoA g | afien ffa , pae of Examination
e . , 2 »
Name: BANESWAR RABHA B R J -
C/0: JAYDEVY o : el %———1@0*—@““5 e
kY NH.OUUAGAON, BOKALIPARA (CHHYGA.ON) it oy ! Examination Centra I 171x
KAMRUP ASSAM, PIN: 781124 0FICE 0F 'uy ASI0NAL Prac U iy
: . X —————— OFICE O 'wig ¢ < L PERSONNEl Qencen e ! 2
, W‘Mlmmum . .3 Tl Ol
' : . St Personnat Offcer/Rocy, SRR B
b — E-———.-—-—.——..-—— -——-.-—_-._o—.s—-——‘ ~~~~~ —--—-*—**—*-~“.u R
FREE RAILVIAY PASS ok S ‘MO Tormfa % Forg T ox oy Lol r ‘ Trbabe gy
ot Yoy mn FOR SC'ST CANDIDATES Oty v . On PRI o thg tgmg, YA et et gy tpa bavel by 3taay in sacond class only Yy (7.
from 11 By B v e, N
: J S to LuMDmig Stn. and beck . -, LS
umtﬁzi:fnq*n:ma’amfnﬁm ;'vvﬁiih:mumwrma:rmtc ) s li-(ﬁ-(&)
% umn faaty ’ "~ T 4y o A » S ,,.J,J
i This pase ig Availabla ypto 25‘0"2005 ¢ TR c T LA 4 St Pereonnal Oﬂtcmlﬂocﬂ,‘:"‘“* J{
-t Terg urg DAY (o) o TR /122 fraw 23-11-R9 “Authonty Rartaay Goar_d‘s lotiar No, E(NG)ll'ed/RSC/deld. 23-11.84) !
_ ot .~‘..:’,£,.; .;. PRI -’i ‘ ._::;_.'Q'::: o ;, . i
A I'
[*ell]
trel P
0o Do .
gereific? =47
<~ thn .
A3

e -



. J .—,?/@ . A unrune - C- | ¥
»-. . ANNEXURE
INSTRUCTIONS FOR PHYSICAL EFFICIENCY TEST AND VERIFICATION OF CERTIFICATES

r

Physical Efficiency Te« is scheduled to be held on 19 01.2005.You should report to Divisional

Personnel Officer of Division for which you have applied in date and time mentioned in the
call letter.

Verification of cerlificates is scheduled to be dane from 17.01 2005 to 21.01.2005 in the offica

cf the Divisiunal Personnei Gllicer. You shoutd produce Original Certificate of Date of Birth,
Communily and Educational Certificates etc. to the Divisional Personnel Officer for

verification. If you fail to bring Original Certificates for verification within the prescribed period,
your candidature is hiable for cancellation

» The norms for Physica! Efficiency Test are given below: -

Male candidates Female Candidates

1. Should be able to lift and carry N B

35 Kg. of weight for a distance
of 100 meter in 2 minutes in

one chance without putling the
weight down and

Should be able to rwn for a
distance of 1500. meter in 7

Tninules il DIE Ciranile.

Should be able to lift and carry
20 Kg. of weight for a distance
of 100 meter in 2 minutes in
one chance without putting the
weight down and

. Should be able to run for a

distance of 400 meter in '4

fntuted il uinid Ulidnoe

» No marks are awarded for the Fhysical Efficiuncy Test. However candidate should qualify in
the test for final selnclion. '

» Request for changing the venue & date of test will not be entertained.

FERTEM i R 1

st.

. 4 e i (VAR ' 3
e -t . * N . .
RELANY N PR . ' :

P R P } L,

Sr. Personnel Officer/Rectt.
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I No. £227Rectt./Misc/LM Date : 01.02.2005
i Subject : Result of the recruitment of Group D posts of Trackman/khalasi
. (‘ ,_‘IIE’ :.‘ DIIUI Ll a.u; .
;‘
f The list of 69 SC & 110 ST candidates (Annexure T for SC & Annexure 11
- for ur) WO aie Euq;a:‘n‘::éd for gioip H] puau of Trackman/Khiaiasi i3 fier LIJJ
! published.
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i Candidates whose names are declared as provisional should produce the
y requisite certificates before appolntment. :
y !
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List for empanelied SC candidates (Annexure - 1)
{ FSN Name ROLL NO SN Name ROLL NO.
", [ 1. [ HEMANTABAISHYA 21709130 { 36. |RAJANI KANTA DAS 21708224
2. | KAMALDAS 21709139 37. |HARE KRISHAN MANJHI 21710689
3. | SUBHASHISH MALAKAR 21708475 38. [SURESHRAM 21710401
4. | BISWJIT MALAKAR 21708116 39. | GAUTAM KUMAR DAS 21708738
5. | DHIRESWAR DAS 21708241 40. | ASHOK HORE 21709317
6. | RANJAY KUMAR PRASAD 21710609 41. | CHITTARANJAN PASWAN 21710582
7. | S.SANKAR RAO 21709122 42. | DINESHBOURI . 21710400
8. | DEBASHISHMALAKAR 21708522 43. | KRISHNA MOHAN BHAGAT 21710627
9. | PANKAJ ' 21709324 44, |BINOD CHANDRA DAS 21708710
10. | BABUL DEY 21708809 45. | PARSURAM KUMAR 21710705
11. | S. SHANKAR RAO 21708423 46. [TULTULDAS 21709119
12. | BONIKAMARAJU 21709037 47. [ANILKUMAR RAM 21710521
13. | DHIRESWAR DAS 21708998 48. | DHRUBA SOUD 21709063
14. | URUL BAISHYA 21707950 49. [MANU RAM DAS 21709091
15. | PRADIP MALAKAR 21708719 50. | BHAGYA DAS 21708193
16. | SANTOSHDAS 21708419 51. | MUNINDRA DAS 21707967
17. | SANJAY CHOUDHARY 21710454 52. | RAHUL DEO 21710359
18. | ROHIT PASWAN 21710454 53. | BASUKI PASWAN 21710688
19. | SHRIBIPLOB KUMAR LODH 21708333 54. | RAJANI KUMAR DAS 21709025
20. | SANJAY KUMAR 21710522 55. | HARIKISHOR SUMAN 21710425
21. | PRADUNYA DAS 21708546 56. | RATAN KUMAR ROY 21708931
22. | LALBAHADUR SHASTRI 21710579 57. |N. GANGA RAJU 21708537
23. | PRABIN KUMAR MALLACIK 21708185 58. |DHIRAJDAS 21708085
24. | SHYAMBABU PASWAN 21710675 59. | MANOJKUMAR 21710430
25. | KISHOR MAZUMDER 21708011 60. | MOKHTAR RAM 21710391
26. | VIKRAMPD. RAM 21709251 61. |RABIN CHANDRA DAS 21709297
27. | BISWAJIT BANIA 21708098 62. | BIJOY KISHORE BARMAN 21708352
28. | BALESHWAR RAJAK 21710544 63.. [RAJKUMAR CHOUDHARY 21710428,
' 29. | DIPAKKUMAR DAS 21707974 64. |RANJIT DAS 21709289
30. | BAIKUNTH KUMAR 21710552 65. | BABLU MALAKAR 21708003
31. | UTTAM CHOUWDHURY 21708938 66. | KHANINDRA KUMAR DAS 21707999
32, | CHHOTE RAJAK 21710619 | 67. | BABITA BARUAH 21708041
33. | "BIJANSAHA 21709023 88. [JAYADEEP DAS 21708207
34. | DHARMENDRA MALAKAR 21708153 89. [ SANTOSH PASWAN 21710503
35 | BAPIDAS 21710458 |

-

A

Candidature of the following Roll numbers are provisional :-

21709130, 21709023, 21710458, 21 709118, 21710359, 2171 0688,
21708065, 21709297 & 217080 41
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i [ combimaneat 1,
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. e
B List for ¢mpanelled ST Candidates (Annmgure-ll) i ; e ' !
!} SN Naie "ROLCNG™ ‘:"‘"éfq‘”iﬁiﬁs‘_‘ sgLL""‘”
| L e ! : | NO.
}"‘ T“‘,W?ﬁoasn 4?7@%@&? 21710738
! 24 | NAREN TERON 21708586 | 145 [ SANGIB RAMCHIARY .21708117_
H 2 4 | DEBA KUMAR RANGSHA—] 21708910 [ T3 KIRANJIT DEOR; 21709215
i 4 _<| RAJIBBARO 21708493 |~ T4 BISWAJIT RABHA i 21708553
! 5_.'| PRAKASH BORG 21708715 | 145 T BUDRIN DOLEY | 21708287
1 6 * | BAIDYA NATH RABHA "'ZWW___ 48 _| AJIT BASUMATARY 21708508 |
. 74} MAHENDRA RABRA" [ 21706113 47. 1 ARJUN RAJBONGSH 21708411
' 8 | BIMAL RAMCHIARY 21709024 ™48 T ARUP KUMAR DAS 21708471 .
3__| DWIJEN CHANDRA BARS 21708689 | 45 KHARGESWAR BARG 21708622
| 19_| BIPUL CHANDRA RABHA | 21708290 {55 BIPUL DEKA . 21709232
11_| BINANJOY BORG 29708310 |51 | Pongi BASUMATARY | 21709094
i [A2 [ NARAYAN KONWAR 21708057 52' | BIRA DATTA KUTUM 21708017
i1 [13_ [ CHANDAN BORO | 21768580 53 | DWIPEN DEKA 21708479 |
O T s DAS 5770935 54_|'AJIT KACHAR] 21708815
: 15_| DAKSHA RAJ FAIONG 21703056 | T35 JEETENDRA BORDOLG] 21708344 | Lo
v ' [16_| NOVAJTT SAIKIA | 21708171 ] 56 | MOON DE , : 21708789 .
107 BHARAT THAKURIA 21708497 |57 DIPEN SWARGIARY 21709323
i 18_| SHIVA PRASAD BARMAN 21708784 58 | MICANSAIKIA 21708272
f 19| RANEN BRAHMA 2@?§W‘“?T"“BHASKAR JYOTI BORO | 21708035"
20_| ANJAN BARMAN —_| 21768839 80 _| ALARTSWRANG BORO 121708305
I;_- | 21_| CHITRA DHAR DEKA [-21708449 16| "aNG KUMAR MANDAL 21710477
| 22_| PRASANTA RABHA——— 21709754 62_| BISWAJEET BARG 21708250
I TWW@MWW 21703443 f%T”MBNEVRUmWNGWKE‘“ 21708324
" ‘mﬁ“@m\\—;ﬁia‘gaﬁ 184 _| PRASANTA SAIKIA———— 21708745 ]
)ﬁ . 25| BUUBORG | 21706843 T T8z GUNIN BHUSAN DEUR] 21708824
26| DHRUBA NARZARY _“2?25%‘9'53‘_ 66_| DIPEN CHANDRA TERAN_ | 217084551
.- 27 [SANdis KUMARBORG | jg‘j}_@fgéiﬁﬁ"'““ﬁ”?":Gli{@ﬁ"éi—’d\?\ibﬁx BORG™| 21708383 ,
[ 28T REWAT] OEra 51792295 | 168 | MONTU HAZ AR 21708530 |
29| PARIKSHIT BARWAN 217093195 | SANTANUBORG 21708852
. [3U Lo pERA. EBORG o8 | 170 | BrANAN oY BORO I 3170533;
. 21| DLIP CHANGRA BoRG 21708485173 | MUKUTDERR 217088971 | i
‘ 32 | DEEP DAS 121708414 T 15~ TRANEN THAKUW““E‘%EQBT
33_| OIPAK CHANDRA BORO _| 31508004 173 TAar KUMAR PATAR 21708687
2 SUBHASH BASUMATARY 21708913 174 T MANTRE BORDOLOT 51757565 !
35 | BADANDAS —— 21709112 193 __PUTW'ET%EEBB“
36_| BISWAJIT DEWAR 121708675 [ T7g BIKASH CHANDRA BORO | 21705855
37 :DHANMAY RABHA - - | 2170805513 CASHINORA PANGING —— 21708327
-2 LANIL CHANDRA (A S | 217002637 78| BI5U OHAR BoRS 21708346
39_| AKAN CHANDRA BORG ™31 709030 ™53 BASUKI MANDAL ——— 21710638 ]
= :)-‘ Y “\N&\
40‘ DIPEN BORO _ -2.706363 " T807] HRINDABAN DEWRAJA 21708506
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[ SN T Name ' ROLLNG™ T TSN TName ROLL ]
e — . NO. |
81 DINESH KUMAR BARG 21708214 96 ___| DIPAK BARUAH | 21708723
82 BIKRAMBORG — | 1708109 2 ._R_A__J_ULUM_A_EQ.E_V\!BL___. 21707944 |
~8'§___ANANIA_E_3QR9 _;g]__?v_gtgs_zs‘rt 98 | MILAN CHANDRA BORO 121708879
o4 | GAUTAN DEKA 5793725 | 199 1" /ADAB KACHART—— 21707696 |
85 | BASHU SWARGIARY .} 2 703387 100 | ATULEN BASUMATARY 21708052
86_ | PRADIP RABHA __ 121705193 | 101_{ DIPJYOT] BORDOLO| - 21708083 |
S e N CHANDRA RABHA 156040 102 .| BINITA RABHA 21708355
88 | MAHESWAR RAMCHIAURY | 21706308 103 | JAGDISH DEKA 21708008
89 | PRADEEP KUMA 21710434 104 | BABUL CH. BARO 21708257
90_ | RAM PRAWESH MANDAL | 21710559 105_| TILAK CHANDRA RABHA 21708536
91| BALEN CHANDRA BARG | 21708434 106_| SARAT CHANDRA RABHA 21707988
192 | ATUL DAS . 21709072 | 107 [ BHOGENDRA DEURI 21708822
S| RANJITBARS s | |08 | GIANSHYAM SIHG 21710744
94 ..M!NT%?A‘K'./\_H --{.21708667 109_| PRASEN SENAPAT] 217080327
92| DIBAKAR PEGT ™~ 21708851 1710 | HipUL bERs 21709096 |
Candidature of the following Rof| Numbers are Provisional :-
»s
21708679, 21709024,21708(386, 21709265
21708921, 21708017, 21708({39, 217084s), ,
21708824, 21708530, 21708109, 2170872(5, -.
21708090, 21708723, 21708250 & 21708052
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Annexure -E

Dated : 15-02-2005

To Mr. Lalu Prasad Yadav,
Hon’ble Railway Minister,
New Delhi

Sub :- Extortion Result of the Recruitment of Group D’
Post of Trackman/Khalasi {(SC/ST)

Ref :- DRM/P/LMG’s Result Notice No.E/227 /Rectt./
Misc/LM dated 01-02-2005

Sir,

With due respect , we the petitioners humbly pray that your honour
would be kind for seeking proper justice for recruitment in Group ‘D’ post

for poor SC/ST candidates.

Most humbly and respectfully we submit as under :-

(a) We the following candidateé have qualified in 2nd written tesf which
was held on 21-11-04. Accordingly result published on 15th December,
2004 in the Newspaper ‘Assomia Pratidin’.

(b) After selecting in the 2nd written test we the following candidate was
invited for physical test at LMG Division which was held on 19-01-2005
to cover 1500 Mtrs within 7 minutes. Accordingly we are have qualified
in the physical test vidle DRM/P/LMG’s published Notice No.E/227/

Rectt/Misc/LMG dated 19-01-2005.
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' But unfortunately on 01-02-2005 one another result sheef
declared by DRM/P/LMG for 110 ST candidates and 69 SC candidates
have been declared as selected by deleting our name in the result sheets
which is very irregular and extortion by way of depriving us though we
have already declared passed as mentioned (a) and (b) above.

On the above fact, your honour kmdly envisage the matter and
give proper justice to poor ST/SC community candidates within ten days
so that we shall be ever grateful to you.

Further, we are very much sorry to inform you that if we could

not get proper justice there is no way for us to appeal before High Court for

giving our due justice and oblige thereby.

With regards,

Yours faithfully,

1. Sd/- (Sri'Baneswar Rabha
: Roll No.2 170848_9)

2. Sd/- (Sri Sanjit Kumar Bardoloi
' Roll N0.21708081) -

Copy to :-

1. G.M.,NF Railway, Maligaon for kind information.

2. Chief Personnel Officer, N.F. Rly., Maligaon for kind information.

3 DRM/NFR/Lumding for kind information.

4. CVO/NFR/Maligaon for kind information.

5. DPO/Lumding for kind information and necessary action.

6. Secretary/NFR/ST/SC Maligaon.

7. Editor, Assomia Pratidin, Moniram Dewan Path, Chahdmari, Guwahati
- 781 003 for information and requesited to publish the complain in his
valuable Newspaper.

Crafied & D o3 COOP.




